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IN THE CENIRAL ADINISTRATIVE TRIBUNAT, HYDERARAD BENCH Af"ﬁYbéﬁABAD

O.a.%0. §£77% /93

»,
A

. Date of Orgder: 6/7-93 :
Betveens ‘ ‘ ' /79 Y
. ‘ .o

‘1, Divisional Failway Mznager, (LG) ' . ’
. South Central Railway, Secuncerabad, ' ' ' —
2. Permanent “ay Inserctor (Zon) -
5.C.Rly, Secunderabad. '
3. Chiefl Signal Inspector,

Signal & Telecommunication Department,
S.C.Rly, Secunderabad. '

.e Applicants.
a . and |
1. Yadegry
2. Presiding Officer, Labour Court, | - ., "
Narayanaguda, &.P,Hyderabad. - p

.o - Respondeats.
Fer the mApplicantsl Mr.N.b.Devraj, 8¢ for Rlys.
For the Respondentst .n

CORAMS ' ' .
THE HON'BLE M:,JUSTICE V.NIELADRI A0 : VICE CHAIRMAN
) AND
THE HOWTBLE MR.P.T.TIRﬂVENGADAM': MEMBEF.( ADMET)
The Tribunal made the following Order:-—

Admit. The operation of the order dated 11~3-22 -

x ' ‘L—" . -
in C.M.P.No. 217 /ﬁﬁzis suspended until further orders.

'

Issue notice to the Respondents.

' post the case on 6,9.93.

To . _ ' : '
1. The Divisional Railway lManager (B.G)} &.C.Rly, Secunderabad. °
2. The Permanent Way Inspector (Con) S.C.Rly. Secunderabad. R
. The Chief Signal Inspector, Sighal & Telecommunication
Department, S.C.Rly, Secunderatad. )
The Presiding Officer, Labour Court, Narayanaguda, Hy derabad. '
One copy to Mr.N.R.Devraj, SC for Rlys. CAl.lyd. _ m
One copy to Mr. - : ' N
One spare COpY. ' e
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IN THE CEITRAL LDMINISTRATIVE TRIBUNAL °
[FYDERABLRD BENCH AT HYDERZBAD

T

HON'BLE Mn.HUSTICE V.NEELADRI RAO

THE
VICE CHEIRMAN

LND

THE HON'BLE MA.A.B.GORTY ; MEMBER(AD)

AN

THE HON'BLE MR.®R.CHANDRASEKHAR REDDY

MEMBER(J)

AND
THE HON'BLE MR.P.T.TIRUVENGADAM sM(A)

Dated 3 é./7/-1993

-~

My 7. 5. C.h. NoO,
i o man
0:A.No. <o 9/13

issued

Dismijssed
sed as withdrawn-
sed for default,
edd Ordered

No order as to costs.

Dismi
Di smi

Rejec





